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(a) List of cities with a population of 
one lakh and above where common* 
ladUknta took place dnrhg llie 
period m *>1978 to  *--*979.

Andhra Pradesh   Hyderabad,
Niarnabad.

Bihar Bhagalpur.
ujarat Baroda.
J  K Srinagar.
Karnataka    Mysore.
Madhya Pradesh   Bhopal,  Jabalpur 

and Rati am.
Maharashtra    Ahmcdnagar,

Nanded.
Rajasthan    Jaipur, Jodhpur,

Udaipur.
Uttar Pradesh    Aligarh, Kanpur and

Varanasi.
elhi elhi.

(b)  Statement ihowing the details 
regarding the lota of  lives  and 
property Buffered as a result of these 
communal disturbances.

Month Loss
of
Life

Amount of
Property
lost
damaged

October, 1978 *7 9* *4.950* 00

November, 1978 *5 ,7**4 00

ecember, 1978 6 1,29,472-00

January, 1979 4 ,84,610.00

February, 1979   2 5.40*0

March, 1979 2 6>7a97* 00

Total 5> a 79,866*oo

National Anthem

1097. SHRI K. PRA HANI:  Will
the Minuter of HOME AFFAIRS be 
pleated to state:

(a) whether   overnment’s  attention 
has been drawn to the National Anthem 
which does not clarify the sense containing 
the words Punjab Sindhu’ and

(b) if of the details regarding the 
clarification of  overnment  in  this 
regard

u THE MINISTER OF STAtE IN THE
MSmy OF HOME AFFAIRS AN 

WTttB MINISTR OF LAWJTJ8TJC* 
COMPAN AFFAIRS  (SHRI 

PATIL)t (*) and (b). The compositia*r 
con t̂ S  the words and music known

as  Jana ana Mana was adopted as 
the National Anthem of India by the 
Constituent Assembly of India on 24th 
January, 1950. overnment are of the 
view that there is not sufficient reason 
for interfering with the original version 
of the Song as composed by the late r. 
Rabindra Nath Tagore.

rowth Rate

1028.    SHRI    HARMAV1R 
VASISHT: Will the Minister of PLAN­
NIN hr pleased to la> a statement 
showing:

(a) whethtr it was a fact that in the 
first five iw-year plan* the rate of actual 
growth was respectively .8, .7, .2. .5 
and . prr cent

(b) the growth rate average during the 
last two years and

(cj the anticipated growth rate 111 the 
remaining period of the Sixth Plan with 
explanation 

THE MINISTER OF STATE IN 
THE MINISTR OF PLANNIN (SHRI 
FA LUR RAHMAN): fa) The Plan-wise 
growth rates quoted by the Hon’ble 
Member were estimated at the time of 
the formulation of the raft Five ear 
Plan 1978-8 towards the end of 1977. 
The  National  Income estimates have 
since been revised and up-dated by the 
Central Statistical Organisation (C.S.O*). 
According to their White Paper just 
released (January,  1979), the annual 
compound growth rates in ross omestic 
Product ( P) at factor cost at 1970*71 
prices for the different Plan periods are 
as follows. (The Fifth Five ear Plan wa* 
terminated a year in advance and hence 
the growth rate relates to only four years 
of the Plan. This estimate is provisional).

Annual Com­
pound rowth 
Rate (per 

cent)

First Plan (1951-52 to 1955-56)    *5

Second Plan (1956-57 to 1960*61)   4* 1

Third Plan (1961-62 to 1965-66)   2’6

Annual Plans (per cent increase over 
previous year)

1966-67 1*0

1967-68 8*7

1968-69 2*7

Fourth Plan (1969-70 to 197-74) *5

fthPlan (1974-75 to 1977-78)    4*5
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(b) According to the quick, estimates 
of .S.O., P increased by 7*  per cent 
in 1977-78. The Planning Commission has 
estimated the growth rate in 1978-79 at 
*7 per cent.

(c) The Sixth Plan aims at an annual 
growth rate of * 7 per cent in P. The 
growth rate in 1979-8 is expected to be 
higher than in 1978-79. These growth 
rates have been projected os the bash 
of the raft Plan growth rate target of
7 psr cent over the five years of the 
ixth Plan (1978-8) and a realistic assess­
ment of current trends. The raft itself 
had envisaged a lower than average rate 
in the first hajf of the lan period and a 
higher rate, perhaps around 5 to 5*5 per 
cent, in the Utter half.

Passport Forgery ang in North- 
Eastern Region

lojfl).  SHRI P. A. SAV.iVlV :  Will 
the Mniucr or HOVtfi AFFAIRS  be 
pleased to sw te :

(a) whether it is a foci that an mter- 
nitional snuggling ami pavspjrl forgery 
gang ha* b n oprtin in the North* 
Eastern Region particularly in As*atn and 
Meghalaya for the past few years facili­
tating large scale influx of  Bangladesh 
Nationals into the region :

(b) if -.o, h dUtaiti thereof  and

(c) the m̂as ire adiuted to check the 
sann 

THE  MINISTER  OF  STATE  IN 
THE MINISTR OF HOME AFFAIRS 
AN IN THE MINISTR OF LAW, 
JUSTICE AN COMPAN AFFAIRS 
(SHRI S.  PATfL) s  (a> to (cl. The 
inform̂tioi i* bsin1* coll-sĉd and will b* 
laid on ths Tab’ or the H >u*e.

epartmental  Competitive Eunla > 
ttoas  for  Schtnt Ud  Cite Sehe- 
Med Tribes  Employees

1* -  SHRI   M M  CHAR N  : 
WiU the Minister of HOME AFFAIRS 
bs plsassd to state :

(a) whether  the  Central  Secretariat 
Service is convdsring to co iduct the 
departmental competitive  examinations, 
as that for lau* I pans for Scheduled 
CastesScheduled Tribes  employees,  for 
filling in the reserved posts other than 
rade I pom 

(b) if not, what measure* are bain 
taken foe filling in the grades of Assistants, 
Section  Officers,  etc.,  where  reserved 
quota has not so far been fully utilised 
**nd
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(c)   whether the cotupr.titiye examina­
tions for dspartm ntal candidates are 
being considered to b* held:  if  o,
the approximate timf within which the 
examinations in question, will be held

THE MINISTER  OF STATE  IN 
THE MINISTR OF HOME AFFAIRS 
AN IN THE MINISTR OF LAW, 
JUSTICE AN COMPAN  AFFAIRS 
(SHRf S.  .  PATfL) :  (a) No, Sir.

aid (c) .  It has b*en decided to 
fill the vacancies reserved in the Select 
Lists of rade*  I,  1̂77  and 1978 for 
Scheduled CasietSrhcduied Tribes on the 
basis of a limited departmental competi­
tive examination confined to  t Section 
Officers rade  A  Officers  of Central 
Secretariat Stenographer* Service belong- 
in to these communities, as there is no 
Session Officer radr  Officers of Central 
Secretariat Stenographers Servicc belong­
ing to Scheduled CastesScheduled Tribes, 
fulfilling tht* prescribed eligibility condi­
tions. available  for promotion in  the 
normal field of consideration.  For pro­
motion to the rades Assistants  and 
Section Officers there are  Scheduled 
CistesSchcduied Tribe candidates avail- 
abe  for  consideration  for  promolion 
against reserved vacancies and it is not 
considered necessary to have departmental 
competitive examination on the lines of 
the one being held to fill  up  reserved 
vacancies in rad* 1 of Central Secre­
tariat Service.

Rise ia the Cost of Four Heavy Water 
Plants

1 1*   SHRI   JANAR HANA 
POOJAR  i  Will the   Minister  of 
ATOMIC  ENER   b>  pleased  to
state :

(a) whether there has been phenomenal 
se m the co>t of tht four Heaw Water
Plants  and

(b> if so. ihi* reason* thereto

THE  MINISTER OF STATE  IN 
THE MINISTR OF EFENCE AN 
IN THE EPARTMENTS OF ATO* 
MIC   ENER ,   ELECTRONICS 
SCIENCE AN TECHNOLO  AN 
SPACE  (PROF.  SHER   SIN H)
(a) es, Sir,

(b) Variation* in exchange rate, ui 
ward  revisions  in  customs  tariff,  in­
creased cost on ocean freight due to hike 
in oil prices, high cost of expatriate super­
vision because of extended period of evic­
tion and commissioning,  escalation in 
the prices of labour and material, both in 
Mtpecfc of indigenous at wdl m imported 
items Ate the ain reason* for the increased
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